SHREE SAI'PRAKASH ALLOYS PVT LTD

List of Creditors under clause (ca) of regulation 13(2) of IBBI (Insolvency Resolution Process for Corporate Persons) Regulations ,2016.

Category: List of unsecured financial creditors (other than financial creditors belonging to any class of creditots); Date of Commencement of CIRP:
30-09-2022; Revised List of Creditors as on 15-03-2023
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X 5,67,14,461.00 Unsecured NEDFi was erroneously included in
Financial the category of Secured Financial
Creditor ) Creditor in the list of credirors filed
on 15-12-2022 with NCLT Guwahati
Bench. The Same is now corrected
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